CENTRAL ADMINISTRATIVE TRIiIBUMNAL
PRINCIPAL BEMCH, NEW DELH]

QA NO. 647/2002
This the Ist day of May, 2003

HOM'BLE SH. KULDIP SIMGH, MEMBER ()
Smt. Vilasini :

Widow of Late 3h. U.Parmeswarn
Worlking as CArriage Cleaner

1o the offigce of C&W
S8E, Hew Delhi Railway Stalion
Hew Delhi . .CApplicant

(By Advocate: Sh. S.M.Garg)

1. Union of india
through 1ts Secretary
Ministry of Raitwavs
Kail Bhawan, MNew Delhi.

2. The Divisicna! Rail Manhager
Morthern Railway, DRM Office
Baroda House, Hew Delhi.

3. The Divisional Personne! OFfficer

florthern Railway, DRM Office
Baroda House, Hew Delhi.

.. .Respondents
(By Advocate: Sh. R.F.Aggarwal)
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Husband of the apptlticant had been appointed as a casual
tabouir on 1.12.1880 as Safaiwala in the Carrisr and Wagon

department of the Morthern Railway and the he woried uplo June

£

yofe

ces were terminated. He filsed & case be

1885, His serv
the Court of 3Subk Judge for restiraitning respondents i rom
terminating the services which was decreed and husband of

applicant was talien back on service with full back wages rom

ihe datle of removal.

2. However, husband of the appiicant expired after rendering
the service of nearly 12 vears. Applicant claims that aftsr

the death of her husband she and her children are entitled For

family pension. However, respondents have denied the clsim of

the applicarnt on the piea that service renderec

An—

as casual
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{abour does not count for qualifying service. The deceased

H

being a casual lakour and not appointed on reguiar basis till

his death, his family is not entitlied to family pension.

3. The case 13 fTully covered by judgment given by this

Tribunal in DA-2587/2001 Prakash Chand ve. Union of India and

alse relied on DA-B48/2002 Amasi vs. Union of India as well

as 0DA-1437/98 Jagwati vs. Union of India.wherein it has been

held thet casual worker who had not been regularised tit! his

£

death, his family is not entitled for family pensicn.

4, in wview of the same, OA has no merits and the same is
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{ KULDEP SINGH )
Member {(J7}
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